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A K,Chatterjee,V,C,
" Ld,counsel, appearing on behalf of the petitioner,

states on instructions that her client does not wish to

procedd with the case further both in the OA and in the MA,

In such circumstances, both the OA and the MA are

disposed of as "withdrawn",

Written instructions received from the petitioner

through his counsel,may be kept in the file,
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